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_Expenditufe while extending to similarly 51tuated-Audit
2, Ihe.applicant submits that he was originaglly appointed

AGdiror from 9-12-1969. He passed S.A.§. Cxamination and

OA.T77/96 - dt.14-8-98
QOrder .

Oral ‘order (per Hon. Mr, B.S. Jai Parameshwar, Member (Judl)

Heard Sri K. Venkateswara Rac for the applicant and
Ms, Shakti for Sri G. Parameshwar Rso for the respondents.

1. The applicant is ‘aggrieved by the impugned order of |
the respondents in not considering his case for promotion

to the cadre_of Senior Audit_Officer in the scale of fs.
2200-75—2800;EB—100-4000 with effect from 1-6-1996 i.e,

the first month next to the month in which he completed
three years of regular service as Audit Officer in the scale
of R.2375-3500 as per OM No.F.6(82) -IC/91 dated 22+9-92

(Annex.1) issued by the Ministry of Finance, Department of
Officers,

' v e
as UDC on 19-1-1956. He€: was promoted as Selection Grade :

was promoted as Section Officer with effect from 14-12-1974.
Gra» Section :
He .was subsequently promoted as Selectiongbfficer, Assistanti|
Audit Officer on 1-3-1984 and Audit Officer on 30-9-1990.
Finally he retired as Audit Oofficer on 30-1-1993 on attain-
ing the age of superannuation. y i
3. The applicant submits thaf he is en;itled fo; fixation
of pay in the' scale of Rs.2200-4000 with effect from 1-6-1593 ?
in accordance with the OM dated 22-2:1992.
4, This OA is filed «far praying f;r a direction to fix
his pay in the scale of 8,2200-4000 from first month ef:iff
the morith next to the month he completed three years of

regular service as Audit Officer with all consequential
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“bepefits such as fixation of pay, arrears of pay ahd .
allewances and revision of pension and other pensionar;
bene fits on that basis.
5, The applicant had submitted his representation in this
'cpnnectior?fs-a-w 94 vide Annex.VIII. |
6. This OA is similar to the OA.1035/95 which was disposed
of on 2-3-1998. The contentions and .the prayer in this OA
1;3 gimilar as contentions and prayer in OA. 1035/95. Hence,
'the erder passed in OA.1035/95 will equally holqagood in
this case alse,
7. In view of the above Qe direct the respondents to
éoénsdider the representation of the applicant dated 5-8-1994
in accordance with law and inform him suitably.
8. Time for compliance is four months from the date of
receipt of copy of this order.

9. The OA {is ordered accordingly. No costs.

%m (R. Rangarajan)
/Pﬂeﬁbfii(-)‘udl.) Member (Admn..)
' ‘ ¢y%ﬂf |

Dated : August 14, 98 Q_,_“\ |
Dictated in Open Court
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